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(@) To dro So F1 T fasr
# fam oo qro Yo faavsT at FH)-
o AT FT | WF A, 1977 F1 g97 ferfa
F1 3.37 714 of7 fadzy 9 faam
[-3-81 & ZH TWT T2IAT q¥ TF qHF
ATy v Aqgifaa w9 |5 A
14.2 fEaATmm qar (2.8 fwaram &
fagzs & fAo 3.0 v171 wff fadsw
Fv faar wr ar )

wad ®1AgT gwA fAsm (A
gadt) FTAYT 97 FHAIN
afaey fafa qar sqa
TISFT ANAT FY IR
qaTTiE

9817. =it fagiw tag @ T *=W
LYz gaata TAT TZ AATT A1 FITHIA
fe gas7 wiAgy Faq fasw (0
TqAT), FAgT 7 fFaq FHATT IAF
nagdr wiv fraa wifas a9gd &
FrATT 07 FA &7 g ¢ 74 o
A gt § 0T GOF ¥ FEOAT A
Faarar wigmg  fafa qar =040
15 A0 AT i fFEadr gaafa

FHT FI15 7 A9 37 97 Fqrar wfE
FT 21T FA1 2 7

w9 v gAgta wet (o @A
qifes) : WIS gIATF  HIHIT Y,
TfatsE 31 3403 FHAIG fw
AAGE 7T AT 904 FHATE wifaw
UAZL ATATT 97 TFH a0 g | {1y fru
T faave & gy fog? 9 awf &
Qo gfassm & wfarg fafy a3
T HF ®TH )37.1] AT TIT THT
f&r & syv w18 o wrfer awrgT A

g —

VAISAKHA 13, 1905 (S4K4)

Written Answers 202

(vT7 =T ¥ )
1980-8 1 43.87
1981-82 46.77
1982-83 4647

(FFF9Y, 1983 aF)

A fam o fagvo  wgae fose
A aaf @A afqreE G FRAG
TI5T FHT AT H 58.30 ATE Fo &l
ifer I\ AT AY, WX AFSEHT TGV
qfaqfa # araa 5.3 A wUY AT
vifer awTaT 9

(FIq FTET H)
1979 17.62
1980 20-00
1981 - 2068
Portrayal of Life and Culture of People

of Assam

9818. SHRI RAMJIBHAT MAVANI:
Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state :

(a) whether it is a fact that the Assam
Government has requested the Centre
to instruct the Central media to
ensure a better exposure of the life
and culture of the people of Assam
and the rest of the North-Eastern region
or other parts of the country;

(b) if so, the salient points of the
representation,;

(c) the action taken thereon;

(d) the outcome thereof;

(¢) whether Government propose for
the expansion and such facilities for
portrayal of life and culture of Gujarat
and Western Region also ;

(fy if so, the details thereof and when
and how the same will come into force;

and
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(g) if not, the reasons thereof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRT MALLI-
KARJUN) : (a) to (2) Such requests have
been received by ‘this Ministry. from time
to time. It has been the constant
endeavour of the media organisations
under this Ministry, namcly All India
Radio. Doordarshan, Song & Drama
Division. Films Division, Publications
Division, Directorate of Advertising and
Visual Publicity, c¢tec. to project suiiably
through appropriate  programme  formats
the various issuves and facets of life and
culture of the people of Assam and the
rest of the North Eastern Region as also
Gujarat and other parts of the country.

Documeniary Films

9819. SHRI ANANTHA RAMULU
MALLU : Will the Minister of INFOR-
MATION AND BROADCASTING be
pleased to lay a statement showing :

(a) whether there is any advisory
board to advise and give suggestions Lo
Government recarding the documentary
films produced by Government ;

(b) if so. the details regarding its
composition and functions ;

(¢) the detains regarding the documen-
tary films shown during the last two
years till date; and

(d) the details regarding the total
expenditure incurred on each film ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING AND IN THE
DEPARTMENT OF PARLIAMENTARY
AFFAIRS (SHRI MALLIKARIJUN) : (a)
and (b) There is no Advisory Board to
advise and give suggestions 1o Govern-
ment regarding documentary films pro-
duced by the Films Division. Subjects of
the films to be produced are decided at a
Inter-minisirial meeting which is held
every year. In this meeting Ministries/
Departments suggest subjects keeping in
view their publicity requirements.  The
sponsoring  Ministries/ Departments
pominate subject matter  specialists to
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serve as consultants for the approval of
scripts as well as of the films on the
subjects.  If the films are meant for the-
atrical rclease, they are shown to Films
Advisory Board constituted by the
Government. It is only after the appro-
val of Film Advisory Board, that docu-
mentary films  are  released on the
commercial  circuit  under compulsory
exhibition scheme in  different cinema
houses throughout the country, Besides
production of films by the Films Division
through its own departmental units, films
arc also commissioned to be produced
through independent producers who are
on the approved panel of the Films
Division. The subjects are assigned to
independent producers on the basis of
tenders and treatments received. Films
Division also purchase and accepts films
on donation from independent producers
and private agencies.

(c) and (d) A Statement is laid on the
table of the House. [Placed in library.
See No LT, 6563/83]

Profits Shown by Companies

0820. SHRI N.E. HORO : Will the
Minister of LAW, JUSTICE AND
COMPANY AFFAIRS : be pleased to
state :

(a) whether some cases of companies
have come to the notice of Government
which nave shown high profitability/high
overhead cost during the last four years;
and

(b) the details regarding the profit,
yearwise and company-wise during the
last four years ?

THE DEPUTY MINISTER IN THE
MINISTRY OF LAW, JUSTICE AND
COMPANY AT'FAIRS (SHRI
GHULAM NABI AZAD) (a) Arising
out of the review of Cost Audit Reports
so far made six cases of high profitability
(/.€, gross return in excess of 40% on

“capital employed consistently for a period

of 3 years) were noticed during the last
4 years. No case of high vverhead cost
warranting action was noticed.

(b) The details of profit made for the
last four ycars companywise and year-
wise in respect of cases referred to in (a)
are given in the statement attached, '





